WEDNESDAY, JUNE 22, 2022

0

I I'\.'IER UR‘( TRI\DE LINKS LIMITED

Open Offer for the acquisition of up ko 61,875 (Sixty-One Thousand Eight Hundred And Seventy-Five) fully paid-up equity shares of the face
alam of #10,001- (Ruposs Tan Oy} sach (Equity Sharns), reprasenting 25.00% (Twenty-Five Parcant) of the Voting Share Capital of Mercary
Trade Links Limited [MERCTRI' of Target Comgany’) fram the Public Shareholders of u.e Targel Company, al an aller price of $18.00.
(Rupees Price), made by Mr.
3 ur and 4 of the Securities and Exchange Board of india {suhsmnu Acquisition d Shares and Takeovers) Regulations, 2011, and
subsequant amendments thereto (SEBI (SAST) Regulations) {Offer],

i accordanen Wl the provisins of i Soeuriios A Erchangs Boavd of e (Subsiantiy Acquision of Shares and Tutoovwors) Raguion. 2071,
an open alfer i complance mih the provisins of Reguiations 3 (17 and 4 & required & be given for &f iest 26.00% (Twenly-Sir Parcent} of the
vl shave capial of She lager company; fowever since fhe stamboklng of the Publc Sharshaltirs (5 25.00% (Teenty-Five Percen) of fa iing
s)wma'u'.v»bwrcmmmmrmmxdmmmafas.\mmzsmrrmww«wm

St Capilal of iy Targe Compan
This Pre-Cf i i Stalement [Pre-OfTer Mz
Frivale Limited (Manager, for and on baball of Mr. mmmmmm e Acqre, and pursuant n e peovistons. of Rguion 18 {7)
of the SEB| [SAST) Reguiatons, in D Ediion and Al

IlﬂaEﬁm]szuhlahﬂwptwﬂﬁ&MlmEM}mﬂwaiudmm ied Monday, May 18, 2022, which

was published cn Tusday, May 17, 2022, in accordance with the provisions of Reguiation 14 (3) of the SEBI (SAST) Regulations [Newspapers).

This Pre-Ofier Advertisement i o be risd in corjuncion wih the:

[a} Public Aneouncomant dated Tugsday, May 10, 2022 (Public Announcamant’);

b} Desbed Public Stalement dalnd Monday, May 18, 2022, which was published cn Tussday, May 17, 2022, in e Newspapers Detalled Pubile
Statement);

et Draft Latter of Ofier dated Monday, May 23, 2022 {Draft Lefier of Offer’;

d} Leter of Cer dafed Friday, June 10, 2022, akong wih e Form of Acceptance-cam-Acknowicdgement ('Letter of Offer’;

{e} Recommendations of Commitiee of Independent Diveclors daled Monday, June 20, 2022, which was published in the Newspapers on Tuesday,
dJur 21, 2022 {'Recommendations of IDC');

il Letier of ffer Dispaich Confmation . dure 20, 2002, which the Newspapers on Tuesday, Juns 21,
2022 (Letter of Ofer Dispatch Confirmation Advertisement’).
‘The Pubiic Announcament, Delailed Public Stalement, Deafl Leer of Oier, Letter of Offer, Recommendations of IDC, and the Letter of Offer Dispalch
Confrmation Adverisament sre hersinafiee sedamed 1o 85 e tl(wnoulm

1. Offer Price: The Otfer Price of 719.00~ {Rupees sh. There has bee ision i Price. For further details
relafing Lo he Ofiee Price, muwmwmﬂamm@mwnaumaw

2 ioers of the Committen of T)wlbomp!n,tlbt] rmmmenncmmmmmu
Prica of #1800 [ugses Ninclsen Only is fsir [ with [SAST) Reguiations, which was approved
cn Meonday, June 20, 2022, and published on Tuestay, June 21, 2022, in e Newspapers

3. This Offer is not & compeling affer.

-

. Tha Letter of Offor has boen depaiched to tha Public Sharsholders of tha Target Company whoss names sppear on Thursday, June 09, 2022,
being the entifed Dats, though

No, of
Public Shareholders

omai addrosses wih the Dopostones/Target Spoed
Compiany, o whose Emad Addressss are inacihe Pest 133 Wedhostay, Juse 15, 2002
Total 140

5. Please nole that a copy of the Letier of Offer along with other Offer Documents is also available and accessible on he websites of SEBI at

and Manager at www capialsquare.in.

Public Sharchoidess are required tn redor fo Paragraph B fifled ‘Procediure for Accaplance and Seitiement of the Offer’ begineing on page 28
o e Letier of Ofier in relalion i e procedure for lendering their Equiy Shares in e Offer

Imstructions for Public Sharsholdars

I casa the Equity Shares we held in physical form

-

in s Offer through their irfarmation
and documnents 2 menfed in Pasaggaph 8. led wm:mmwmwmmmmwmahm
of Off.
b} hmuhnl:qmyslmmmhnmum

g theit Selivg Brcker and tendsr thei Equily

‘Shares in Offar 8z per the procedure &3 menticned in Puwaennmnm mmr:mmwnmmwm beginning
on page 27 of the Laker of Cfier along with other dutails.

7. Al e observations recemed from SEBI wde letier bearng refarence number ‘SEBIHOICFDDCR2PIOWR022Z34231 dated Tuseday, June 07,
2022 in terms of Regulation 18 {4) of the SEBI (SAST) Regulations upon submission of the Dratt Lstier of Offer am duly incomparated in the Letier
of Offor,

B. Thers are no other maerial updales concerming this Offer since the dake of e Public Annsunceme, ssve as dbenvise disdased in the Offer
Documants.

To the: best of the knowedge of the Acquiver as of the date of this Pre-Ofior Adwortisement, fara are no statutory, mgulatory, or ofher approvals
required by the Acquirer b be implementod fo complcte this Offer. Fleass refor o Paragraph 7.6 tifed Stafutory Approkals and conditions of ihe

L

Offer’on page 25 of the Letier of Offer.
10. Schedule of Activities:
Schedude of Activities mmu;-scmnu
an

Iesue dae of the Public Anncuncemant Thersday, May 12, 2022

Publicaticn dain of $o Dotaded Public Statement in fhe newspapers Tuesday, May 17, 2002

Last dale for fiing the Draft Letier of Offer with SEBI Monday, May 23, 2022

Last dalw for the public snnouncement for a compeling offr(ai# Tuesday, June 07, 2022 W! Juew I'IJ' ;22

The last dafe for receipt of comments dom SEBI on the Drad Lettor of Orflr
will be recoived (in e event SEBI has not sought clarification or additional
ifrmafion from the Manager| Monday, June 13, 2022 | Tussday, June 07, 2022 |
Identified Date* Wadnesday, June 18, 2062 | Thursday, Juna 09, 2022
Last dale for dispaich of the Letier of Offer Io the Public Sharchalders of the
Targel Company whose names appesr on B register of members on the
Identfiod Date Wednesday, June 22, 2022 | Thursday, Juee 16, 2022
Last date by which a commities of the independent dinctors of the
Target Company is requied o give i recommendation ko the Public
Sharshoiders for this Offer Monday, June 27, 2022 Tuesday, Juse 21, 2022
Last date for upward sevison of the Offer Price andor he Oar Size Tuesday, Juna 28, 2022 | Wednesday, June 22, 202
Last date of publication of opening of Offer public anncuncament in he
newspapers i which the Detaiied Public Stafement had been published Tuesday, Jane 25, 2022

DOae of commencement of Tendering Pesiod Wednesday, June 28, 2022
Date of dosing of Tandaring Paried Tuesday, July 12, 2022

Last datn of communicating the ryection’ acceptance and complaton of

payment of consadesafion or refund of Equiy Shares o the Public Sharcholdors Tunsday, July 26, 2022

Mo The above dimedivess arer dndicative: (orepeved an ihe basis of imelines provided neer the SEBY (SAST) Reguiations] and ae sufjoct o

recapr of reqie aporovnls from kanbus statwons’ regulsiary authanites and may have o be revisad accomingl To clanfi; the actions sef o

above may be completed o i e comesponding dates subien! I complante W the SEBY (SAST] Reguttins,

@ Achiil dake of raceiving SEGIS Qbsanation Lol

# Theve fes Boer no compelng o

Wm«mhmmwmwmmmmWmmwwuwmwmuu
Prtdic Starahokiors af the Equity Shaves farcept e Acquier and e peavies o the Share Porohase Agreement] ave

»@n‘ﬁ'mmnmaﬁwwwmdmeam%

The capies of the inspection documents as specified undar Paragraph 13 tided Documents for insjpection’ beginning on page 37 of e Letier

of Cffor wil ba avalable for inspecion at the regislered ofics of the Manager, CaptatSquars Advisors Privale Limited, lecated at 205-209, 2 Floor,

AARPEE Conbor, MIDC Road Mo. 11, CTS 70, Andheri (East), Mumbai - 400053, Maharashira, Inda, or the Publc Sharoholdars may access e

inspecion documents accessble on Ta wobsie of he Marager at hitps Ncapaliguans nimiioc-id and by abiaining its logn credentals from P
Manager, on any working day between 1000 am. (Indan Standard Tims) and 50 p.m. (Indan Standard Tims) durng the Tendsring pennd is.,
commencing from Thursday, June 23, 2022, to Wednasday, July 06, 2022

12. Tha Actairer accapts full rasponsibility for ha informabion containad in this Pre- for the ftil J
In the SEBI [SAST) Reguiaticns. A copy of s Pro-Ofer Advortisemant shall also be avallably and pcoossble on the webelles of the SEBI at
www sabi.govin, BSE sl www beeinda com, and Target Company at co.in, Registrar at
, and at 3
13.Th .

Issund by the Manager to the Offer on bahall of the Acquirer
A CAPITALSOUARE ADVISORS PRIVATE LIMITED
CAP]TALSEUARE" 295208 2 Pust. MRPEE Galr WIS o Mo 1. TS 70, Ao (Ent, Mimbi - 403,

- = Maharashi
Teaming togethar 1o create valee Contact me +01-22-6604-999011451138
Email Address i/ parki i L
Websile: anhhqmm
Contact Persoe: M. Tanmoy Banesjeel M. Parikis Patel
‘5"5?[ tiom Mumber: INMODOO1 2219
: t
Carporate i Number:

On behall m'm-s;
M, Parsshkumar Vasastray Shath

Date: Tuseday, Juna 21, 2022
Placa: Mumbai




